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Department of Industrial Policy and Promotion (DIPP) on implementation and impact
of Mahatma Gandhi National Rural Employment Guarantee Act (MGNREGA) in the
recent past. However, an independent study conducted by an officer employed in
DIPP on “Tradeoff of Workers between MGNREGS and Manufacturing” has brought
out positive impact of MGNREGA on rural wages, distress migration and availability
of unskilled jobs in a rural setup.

Drought prone areas in Maharashtra

1072. SHRI RAJKUMAR DHOOT: Will the Minister of RURAL DEVELOP-
MENT be pleased to state:

(@) whether Government has conducted any survey about the drought prone
arcas or regions in Maharashtra;

(b) if so, the details thereof,

(¢)  whether Government has decided to step up its efforts to implement the
Integrated Watershed Management Programme (IWMP) more vigorously in drought
prone arcas of the State: and

(d) if so, the details thereof and if not the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI SISIR ADHIKARI): (a) and (b) The Department of Land Resources (DoLR)
has not conducted any survey about drought prone arcas or regions in Maharashtra.
However, a High Level Technical Committee headed by Prof. C.H. Hanumantha Rao,
Ex. Member, Planning Commission, in 1994 identified 120.3863 million ha. for
implementation of watershed programmes under Drought Prone Arcas Programme
(DPAP) and Desert Development Programme (DDP). Total area identified under DPAP
is 74.59 million ha. in the country including Maharashtra. DPAP has been in operation
in 25 districts of Maharashtra covering 149 blocks with a geographical area of 19.4473
million ha.

(c) and (d) To give priority for covering the DPAP arcas under IWMP, extent
of DPAP area in the State has been made as one of the criteria for allocating the
target arcas to States as well as selecting the project arcas for implementation of
IWMP by the States. IWMP is being implemented in 33 districts of Maharashtra
including all 25 DPAP Districts of State. A total of 828 projects covering an arca
of 3.541 million ha. with a total cost of Rs. 4,473 cores have been sanctioned to
Maharashtra under IWMP from 2009-10 to 2011-12.

NREGA sameeksha

1073. SHRI BHUPENDER YADAYV: Will the Minister of RURAL DEVELOP-
MENT be pleased to state:



Written Answers to [21 AUG, 2012] Unstarred Questions 221

(@) whether while releasing “NREGA samecksha”, Prime Minister is reported
to have said that he was not fully satisfied with the way scheme is working;

(b)  whether research studies conducted on the programme, under which ¥
1,10,000 crore has been spent to pay wages to 12 crore people, do not tell whole
truth because at present assessment is being made without periodic audit of expenditure
incurred on NREGA;

(¢)  whether Prime Minister has directed Deputy Chairman of the Planning
Commission to sort out the deficiency and gaps in this regards; and

(d) if so, the details of results thercof?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI PRADEEP JAIN): (a) to (d) While releasing Mahatma Gandhi National Rural
Employment Guarantee Act (MGNREGA) Sameeksha, the Prime Minister had
highlighted the progress as well as issues and challenges in the implementation of
this right based wage employment programme backed by legislation. The recent steps
taken by Ministry of Rural Development and Planning Commission in resolving various
issues and challenges under MGNREGA were appreciated by the Prime Minister.

The research studies conducted on the programme have assessed programme
implementation vis-a-vis the provisions in the MGNREG Act and the Guidelines.
As per Section 24 of MGNREGA the Central Government may in consultation with
the Comptroller and Auditor General (CAG) of India, prescribe appropriate
arrangements for audits of the accounts of the Schemes at all levels. CAG had
conducted performance audit of MGNREGA in the initially notified 200 districts in
2007-08. In consultation with the CAG the MGNREGA Audit of Schemes Rules,
2011 has been notified on 30th June, 2011. Subsequently, the Ministry has also
requested for special financial and performance audits by CAG in the States of Andhra
Pradesh, Assam, Bihar, Chhattisgarh, Jharkhand, Karnataka, Madhya Pradesh, Odisha,
Rajasthan, Tamil Nadu, Uttar Pradesh and West Bengal.

The Programme Evaluation Organization (PEO) of Planning Commission has
already been entrusted to conduct the evaluation study of MGNREGA, which has
been prioritized by the Development Evaluation Advisory Committee of the Planning
Commission. The main objectives of the study are to assess the impact of the
MGNREGA and the quality of assets created under the scheme and to see how
far these assets are benefiting people in rural areas.

Apprisal of MGNREGS

1074. SHRI M.P. ACHUTHAN:
SHRI D. RAJA:

Will the Minister of RURAL DEVELOPMENT be pleased to state:



